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IN THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHL
0.A. No. 373/2022

"IN THE MATTER OF: -
SumitSaini -+ oo o oo e Applicant
Versus
Haryana State Pollution Control Board. ....... Respondent

REPORT ON BEHALF OF JOINT COMMITTEE IN COMPLIANCE

OF ORDERS DATED 18.04.2023

MOST RESPECTFULLY SHOWETH: |

1. The Hon’ble NGT vide orders dated 18.04.2023 passed the

following directions:-

“7. In the present case that M/s SPS Bio Chem Pvt. was
granted CTE on 22.12.2022 ‘and CTO (valid from
21.03.2023 to 31.03.2027) on 21.03.2023 by HSPCB. No
conditions regarding development of any green belt or
carrying out of any plantation and pavement of the roads
and incurring of any expenses under Corporate Social
Responsibility have been imposed. The‘ raw material
details have been given showing that the industry requires
press mud 200 metric tons/day and paddy straw 16
metric tons/day and the industry is stated to have 1 stack
but a"etai/s of the storage site are not given and no
conditions have been imposed for ensuring scientific
storage of the raw material in compliance with requisite
environmental norms for ensuring abatement of
environmental pollution caused by emission of foul smell
and pollution of surface and ground water and soil. Since
storage of press mud emits foul smell, plantation of
aromatic plants and broad leaved indigenous plants will

also be necessary.




8. We have gone through the action plan filed by HSPCB
and DeputJ/_Cdmmissionez; Yamima Nagar and we find
that the action plan is vague and does not contain the
requisite details. The amount of en vironmental
compensation recovered has to be utilized exclusively for
the purpose of restoring environment in the area by
appropriate femedia] measures including carrying out of
the pjan tation in and around the area of the industrial unit
in question for protecting against foul smell 'and
environmental pollution.
9. Respondent no. 2 HSPCB is directed to file its response
to fbe environmental aspects noticed in para no. 8 above
and respohdent no. 2- HSPCB and respondent no. 4-
Deputy Commissioner, Yamuna Nagar are directed to file
additional action plan with better particulars giving
requisite details regarding budgetary allocations,
identification and demarcation of the land where
plantation is to be carried out, the species to be planted
 and head wise cost to be incurred on carrying out such
plantation for the utilization of abrount of Rs. 15.31 lakh
environmental compensation reé]ized from M/s SPS Bio
- Chem Pvt. for restoration and management of
environment on or before 02.052023 by e-mail at
Jjudicialngt@gov.in preferably in the form of searchable
PDF/OCR Si uppdrt PDF and not in the form of Image PDF.”

Varied Consent to Operate u/s 25 of the Water
(Prevention & Control of Pollution) Act, 1974 & u/s 21 of
the Air (Prevention & Control of Pollution) Act, 1981 to
M/s SPS BIO CHEM PRIVATE LIMITED, Village Damla;
Tehsil Radaur, Yamuna Nagar has been granted vide no,
"HSPCB/YR/2023/510 dated 22.08.2023 (Copy of varied
CTO is attached as Annexure-R1) and following conditions

has been incorporated:-
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Conditions of CTO

1. The varied consent to operate Is Issued in

continuation to the consent to operate already
granted  vide  no. HSPCB/Consent/’
843073523YAMCTO 32056067 Dated:21/03/2023
and is only for the imposing conditions as per order
of Hon'’ble National Green Tribunal, New Delhi vide
its order dated 18.04.2023 in the matter of OA No.
373 of 2022 titled as Sumit Saini Versus Haryana
State Pollution Control Board & Ors.

The other specifications/terms and conditions

specified in the consent to operate already granted

vide no. HSPCB/Consent/:843073523YAMC‘ 70

32056067 Dated:21/03/2023 will remain same.

Specific Conditions:-
1. That the unit will provide the buffer green belt

along with the periphery of the premises of the unit
including plantation of aromatic plants and broad

leaved indigenous plants to control odour

_ po]lution/fou] smell. The unit shall also adopt the

conservative measures to control the smell/odour

problem in the vicinity.

. That the unit will provide pucca roads w.r.t. leading

to the storage site of press mud for the
transportation of trucks who have lifted press mud,
The pollution due to transportation load on the
environment will be effectively controlled & water
sprinkling will also be done regularly and
efficiently. The press mud transportation shall be
carried out th{oug]: covered trucks only and the

vehicles carrying the press mud shall not be

overloaded.



3. The storage site of press mud should be impervious
and leak proof and the leachate generated if any
shall be scientifically managed without any disposal
of same into open environment in order to avoid
pollution of surface water, ground water and soil
contamination and storage site shall adopt
conservative measures for storing the press mud in
the premises of the unit.

4. That the unit shall earmarked a amounting to Rs.
3.0 Lac to Rs. 5,0'Lac and invest the same for
implementing various environmental protection
measures like as socio economic upliftment
activities of the area particularly in the field of
habitation, health or education, training
programme of rural women & man for employment
generation and medical health check up camps,

' dis‘tributions of medicines and improvemerit in
educational facilities ib the nearby schools as per

Corporate Social Responsibility (CSR) mandate.

The said unit M/s SPS BIO CHEM PRIVATE LIMITED,
Village Damla, Tehsil Radaur, Yamuna Nagar has
submitted details of storage site of raw material,
blantation and action taken to control odour problem vide
their letter no. vSPSBIO-CHEM/DIR/2023-24/64 dated
09.09.2023 (Copy of letter attached as.Annexure-'RZ).
Reievant portion of unit’s reply with reference to
management of raw material and odour control as below:-

The raw material i.e. press mud will be stored and measures
will be adopted to collect the leachate, for avoiding
percolation of the leachate in sub soil strata etc.

We have designed the Ram Material Storage Section(RMS

Area). This is around 90,000 Sq Ft Area. This place has
capacity to store 36000 tons of press mud. Soil Preparation is

done, and two layers of thick pond liners are laid on the
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ii.

prepared soil. Slopes are given for free flow of leachate and

moisture. The perforated pipes covered with filter cloth are

laid in the entire RMS area, so that leachate is collected and
get transferred to Mixing tank through trench/drain. The

flushing system is also provided for maintenance.

Perforated Pipes at RMS Area Trench and Drain for Leachate

RMS Area with Overhead Crane Actual Image

The Leachate has high potential for generation of Bio Gas .
and thus it will be fed to the digestion system. After
biodegradation in the digestor its BOD and COD also gets
into the desirable range and overall liquid slurry is turned

into fermented liquid manure as defined in Fertilizer

Control Order 1985.

Provisions our unit has taken/taking to control odor problem
The raw material (press mud) is going to be handled using
Goliath crane. The odor is going to be controlled by three
measures as below:

a) We have covered heaps by one layer of Tarpaulin.

b) We are installing sprayer system on Gantry crane for
| spraying in RMS area. These Sprayers will be spraying

chemical for making the environment odourless.
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c) We have planted trees which are eco-friendly to this kind
of environment of press mud storage. These trees are
" helpful in absorbing odour and keeping environment clean.

Forest Department District Yamuna Nagar has submitted a
restoration plan along with budgetary allocations,
identification and demarcation of the land where
plantation is to be carried out, the species to be planted
and head wise cost to be incurred on carrying out such
plantation for the utilization of amount of Rs. 15.31 lakh
environmental compensation realized from M/s SPS Bio

Chem Pvt. The copy of report is attached as Annexure-R3.

S

Virender Singh Punia
Regional Officer, HSPCB
Yamuna Nagar Region



X 7 : Annexure-R1
Regional Office

Haryana State Pollution Control Board
S.C.0. No- 131, Sector -17, HUDA, Jagadhri, Yamuna Nagar
hspcbroyr@gmail.com

g b e T W B e . o - v o S - o > S e S OV (N O T M G W S e ta Gud Sve A T B Y e AP R S D S Y P T W AN S B A OB A Vel S e e e e A

No. HSPCB/YR/2023/ 5] Dated:)? /08/2023

HROCMMS Registration ID-21YAM288294 Application ID: 32056067
Date of receipt of application: 31/01/2023

(varied Consent to Operate)

To
M/s SPS BIO CHEM PRIVATE LIMITED

village Damla, Tehsil Radaur,
Yamuna Nagar.

Sub: Grant of varied Consent to Operate u/s 25 of the Water
(Prevention & Control of Pollution) Act, 1974 & u/s 21 of the
Air (Prevention & Control of Pollution) Act, 1981 to M/s SPS
BIO CHEM PRIVATE LIMITED, Village Damla, Tehsil Radaur,

Yamuna Nagar.

With reference to Hon’ble National Green Tribunal, New Delhi vide its
order dated 18.04.2023 in the matter of OA No. 373 of 2022 titled as Sumit
Saini Versus Haryana State Pollution Control Board & Ors, there is a
requirement for issuance of varied ‘Consent to Operate’ u/s 25 of the Water
(Prevention & Control of Pollution) Act, 1974 & u/s 21 of the Air (Prevention &
Control of Pollution) Act, 1981.

Therefore, the varied Consent to Operate is hereby issued u/s 25 of
the Water (Prevention & Control of Pollution) Act, 1974 & u/s 21 of the Air
(Prevention & Control of Pollution) Act, 1981 and Rules framed there under, in
continuation of already granted consent to operate, as per details given

under:-
Particulars of Consent to Operate under the Water Act, 1974 and Air

Act, 1981 already granted to the industry.

Consent Under BOTH
Period of consent 21/03/2023 - 31/03/2027
Industry Type Compressed Biogas (CBG)/Bio-CNG

plants: a. CBG plants based on
Municipal Solid waste (MSW) (having
wastewater discharge less than or
equal 100 KLD) b. CBG plants based
on process waste (industrial /process |
liquid effluent & solid waste like press |




8

mud, organic sludge, molasses, etc.
(having wastewater discharge less
than or equal 100 KLD) c. CBG plants
based on crop residue (paddy straw
/wheat straw/corn sweet sorghum/
napier grass etc.) having waste water
discharge more than 100 KLD) d. CBG
plants based on animal waste (qairy
farms, poultry farms, and othe_r animal
waste) (having waste water discharge
more than 100 KLD).

Category ORANGE
Investment(In Lakh) 5141.29
Total Land Area(Sg. meter) 36725.0
Total Built up Area(Sqg. meter) 19889.0

Quantity of effluent

1. Trade

KL/Day

2. Domestic

Number of outlets

0.0
5.0 KL/Day
1.0

Mode of discharge

1. Domestic Septic tank
2. Trade 0
Domestic Effluent Parameters

1. BOD 30 mg/I
2. COD 250 mg/|
3. TSS 100 mg/!
4. Oil & Grease 10.0 mg/I
5. pH Min 5.5

6. pH Max 9.0
Trade Effluent Parameters

1. NA

Number of stacks 1

Height of stack

1. NA

Emission parameters

1. NA

Product Details

| 1. Liquid Manure

95 Kilo liters/Day

2. Compressed Biogas

8 Metric Tonnes/day

3. Phosphate Rich Organic Manure

120 Metric Tonnes/day

Capacity of boiler

1. NA

| Type of Furnace

1. NA

Type of Fuel

1. NA

Raw Material Details

Pressmud

200 Metric Tonnes/Day

Paddy Straw

16 Metric Tonnes/Day S i

Ay
A

ap——
Regional Officer
Yamuna Nagar Region

. ‘ t}aryana State Pollution Control Board
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Conditions of CTO:-

1. The varied consent to operate is issued in continuation to the
consent to operate already granted vide no. HSPCB/Consent/ :
843073523YAMCTO 32056067 Dated:21/03/2023 and is only for
the imposing conditions as per order of Hon'ble National Green
Tribunal, New Delhi vide its order dated 18.04.2023 in the matter
of OA No. 373 of 2022 titled as Sumit Saini Versus Haryana State
Pollution Control Board & Ors.

2. The other specifications/terms and conditions specified in the
consent to operate already granted vide no. HSPCB/Consent/ :
843073523YAMCTO 32056067 Dated:21/03/2023 will remain

same.
Specific Conditions:-

1. That the unit will provide the buffer green belt along with the
periphery of the premises of the unit including plantation of
aromatic plants and broad leaved indigenous plants to control
odour pollution/foul smell. The unit shall also adopt the
conservative measures to control the smell/odour problem in the
vicinity.

2. That the unit will provide pucca roads w.r.t. leading to the storage
site of press mud for the transportation of trucks who have lifted
press mud. The pollution due to transportation load on the
environment will be effectively controlled & water sprinkling will
also be done regularly and efficiently. The press mud
transportation shall be carried out through covered trucks only
and the vehicles carrying the press mud shall not be overloaded.
The storage site of press mud should be impervious and leak
proof and the leachate generated if any shall be scientifically
managed without any disposal of same into open environment in
order to avoid pollution of surface water, ground water and soil
contamination and storage site shall adopt conservative measures
for storing the press mud in the premises of the unit.

4. That the unit shall earmarked a amounting to Rs. 3.0 Lac to Rs.
5.0 Lac and invest the same for implementing various
environmental protection measures like as socio economic
upliftment activities of the area particularly in the field of
habitation, health or education, training programme of rural
women & man for employment generation and medical health
check up camps, distributions of medicines and improvement in
educational facilities in the nearby schools as per Corporate Social

Responsibility (CSR) mandate.
s

- M
Regional Officer
Yamuna Nagar Region

éHa’ryana State Pollution Control Board

W
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Endst. No. HSPCB/YR/2023/ 5} Dated: 22./08/2023

A copy of the above is forwarded to the Branch Incharge, IT Cell,
HSPCB (HQ) for uploading the certificate in the HROCMMS ID of the unit in
continuation of the consent to operate already granted vide no.
HSPCB/Consent/ : 843073523YAMCTO 32056067 Dated:21/03/2023 please.

©
Mo

_
Regional Officer

Yamuna Nagar Region

{ Haryana State Pollution Control Board

887



888 Annexure-R2

f§\' SPS BIO-CHEM
L\ _ el e

The Power of Thinking Future

Ref. No. SPSBIO-CHEM/DIR/2023-24/64 Date: September 09, 2023

To,

The SDO,

Haryana State Pollution Control Board (HSPCB),
Yamuna Nagar.

Subject: Replies to Queries related to Press mud management, plantation and Odour control

Respected Sir,

With reference to your queries please find our response as below:

1. The raw material i.e. press mud will be stored and measures will be adopted to collect the
leachate, for avoiding percolation of the leachate in sub soil strata etc.

We have designed the Ram Material Storage Section (RMS Area). This is around 90,000 Sq Ft
Area. This place has capacity to store 36000 tons of press mud. Soil Preparation is done, and
two layers of thick pond liners are laid on the prepared soil. Slopes are given for free flow of
leachate and moisture. The perforated pipes covered with filter cloth are laid in the entire RMS
area, so that leachate is collected and get transferred to Mixing tank through trench/drain. The
flushing system is also provided for maintenance.

Perforated Pipes at RMS Area Trench and Drain for Leachate

in}j:/R?o)a;,mﬁ

th Slgnatory

SPS

o Regd. Office: SCO 85-86, Sector 12,

Panchkula,Haryana, India - 134112 l ‘. #1172 2256440 ‘ - spetjschsni@ sl com

CIN: U11200HR2013PTC082996
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RMS Area with Overhead Crane Actual Image

RMS Area with Overhead Crane — 3D Image

The Leachate has high potential for generation of Bio Gas and thus it will be fed to the digestion
system. After biodegradation in the digestor its BOD and COD also gets into the desirable range
and overall liquid slurry is turned into fermented liquid manure as defined in Fertilizer Control

Order 1985.
SFSBIO-CH WAT ITED
o~

A

/\/J (’//(:nh. Signatory
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2, Provisions our unit has taken/taking to control odor problem

The raw material (press mud) is going to be handled using Goliath crane. The odor is going to be
controlled by three measures as below:

a) We have covered heaps by one layer of Tarpaulin.

b) We are installing sprayer system on Gantry crane for spraying in RMS area. These Sprayers
will be spraying chemical for making the environment odour less.

c) We have planted trees which are eco-friendly to this kind of environment of press mud
storage. These trees are helpful in absorbing odour and keeping environment clean.

3. Thelist and details of trees planted is attached herewith.

Yours sincerely,

For: SPSBIO-CHEM PRIVATE LIMIT
! i \A\/A D

E
\

V2 )ﬁ/a'
4 h. Signatory

(Authorised Signatorﬁ‘

-

/\/\\ Mthhgignatow

SPSBIOf}EM PRIVAT ITED
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SPSBIO-CHEM PRIVATE LIMITED

Village Damla, Yamunanagar

Plants Details

Sr.No Plants Name Quantity of Plants Plants Age
1 Conocarpus 500 4 Years
2 Verigated Pentas 1000 6 Month
3  |RedHedge 500 6 Month
g |Mverd 500 2 Years
5 Golden Cyprus 30 % Vears
6 Pong 8 4 Years
5 Plumerria Rubra 25 3 Vsars
3 Golden Thusa 22 9 Vaars
9 Retusa Topiary Zint 1 & Yaars
10 Bougenvillea Ball 10 3 Viasrs
11 Pine Tree 1 7 Years
12 Furcaria 35 3 Years
13 Miehelia Champa 5 % Yomrs
14 Cycus Drum 5 5 Years
15 FOXtail Palm 30 & Viaars
16 Bismarkia Palm 5 & Yoars
17 Madhukamini 200 1 Vear
18 Lycophylum 300 1 Year
q, , (feroten 550 1 Year
20 |Ficus 130 6 Years
21 Diffenbitchia 5 1 Year
27 [Selam 5 1 Year
23 Aerocaria 5 2 Years
24 Gardenia 10 2 Years
25 Rose Multicolor 5 g Vagrs
26 Almonda 20 1Year
27 |xora 10 1Year
28 Guldawdi 10 4 Months
yg |Ewassia 5 2 Years
30 Starlight 40 3 Years
31 Phontx Palm 6 & Vesrs
32 Pencil Palm 6 3 Years
33 China Palm 6 5 Years

TOTAL 4040
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1 e
J/l‘
1st Year
Sr |

No. j item of Work

[
i
1 Clungle ¢ learance Qty. )i
2| R alsing of Pl 92
. ants ip Nry.(:;()x/lg \ ;
3| D akbailing Alignment ’ ==m) 1003+20% 20
4 Digging of p !
i . PIt 1000X(). ()OmX().()()111X0.6()|n 216
Oading " A
S—— Inloading of Plants in Tractor Cart 1100
6 - Carriage of Plants ' 1100
7 PI,, [ O Pl o .
| : ﬂnl-mb.of I Ia.nt including 10% Replacement 1100
8 Application of Fertilizer (one time DAP + ,
| Urea) ¢ DAP + one time 1600
9 Irrigation Five 'l‘imre :_4 :: 510'(:)0
Mﬁrst Weeding and Hoeing B 1000
' Subsequent Weeding & Hoelnthlme | 2000
12 Chhapa Binding B 1000
13 Miscellaneous expenditure (urea, DAP, Tool,
Pesticides etc.
14  Costof protection Watcher (one Protection Watcher
_for Six Month for Plantation Area of 10 Hect) I
Sub-Total |
Added EPF @13%EPF o o
Added EPF @3.25%EPF R
of Wage ComPQQ?QE.s.Q:/E_Qt.I9E|__._~_ -
' 7 tractor Profit7%
‘E Add Con T B G Total
- 2nd Year
o Qty.
ork Py
.Msrwo‘ o Of‘/‘: Plants in Nr}’ (30"450") 200+20% 220
- Raising O
- - e 200x.60%.60%.60 43.2
2 Re-opening ol p ( Plants in  Tractor Cart 220
3 ; [Loading Unloading o - 220
! fants - .
4 | Carriage of P cluding 10% Replacement 200
5 Planting of P I‘mlm moludmz, 3000
6 | rrigation Three Time 1000
, = . e
7 i Weeding & Hoelng o0 500
| g | Chhapa Bmduw )
* dlture
i 9 l Miscellaneous €Xpen

Unit l SOR +Amount 7
Ha | 607665 | 303833
No | 10157 | 121884.00
RKM | 283.58 850.74 |
m3 | 17217 | 3718872
No. | 3.06 3366.00 |
No. ‘ 2545 | 27995.00
No. | 1622 | 17842.00
No. i 0.80 800.00
No. | 609 | 3045000
No. | 808 | 8080.00
No. | 609 | 12180.00 |
No. | 17.97 | 17970.00
| 100000 |
| |
- 729200 |
289936.79 |
N
— |
| 235574
| | 2029557 |
L ,,_313189,,7,2 A
_Unit | SOR | Amount
No | 10157 | 2234540
m3 | 17217 | 743774
No. | 306 | 67320
No. | 2545 | 559900 |
No. | 1622 | 324400 |
No. | 609 | 1827000
No. | 609 | 6090.00
No. | 17.97 | 8985.00
Ls | 6049.00

895
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:‘ 10 - Cost of protection Watcher (one Protection
» | Watcher for Six Month for Plantation Area of 10
' Hect) 7292.00
B H sub:Tc;taI : 85985.34
| Added EPF @13%EPF ]
Added EPF @3.25%EPF I
~of Wage Component 50 % of Total ] 6986.3
_Add Contractor Profit 7% - 6018.97
N - G. Total 98990.63
S 3nd Year
SrNo. | item of Work Qty. Unit SOR Amount
| 1 _‘jﬂisi&t‘mants in Nry.(30x45Cm) 100+10% 110 No 101.57 11172.70
| 2 | Re-opening of pit 100x.60x.60x.60 21.6 m3 172.17 3718.87
3 Loading Unloading of Plants in Tractor Cart 110 No. 3.06 336.60
4 | Carriage of Plants | 110 No. | 25.45 2799.50
Planting of Plant  including 10% Replacement 110 No. 16.22 1784.20
& 7| Irrigation Three Time 3000 No. 6.09 18270.00 J
7 : Weeding & Hoeing Once 1000 No. 6.09 6090.00 |
8 i Chhapa Binding 500 No. | 17.97 | 8985.00
9 | Miscellaneous expenditure L.S 4693.00
- [ Cogi_of protection Watcher (one Protection
10 | Watcher for Six Month for Plantation Area of 10
| Hect) 7292.00
Sub-Total 65141-87
Added EPF @13%EPF_
| Added EPF @3.25%EPF
:> of Wage Component 50 % of Total 5292.8
-] Add Contractor Profit 7% 4559,93ﬁ
— : G. Total 74994.58 |
ot
Divisional Forest Officer

Yamuna Nagar Forest Division
Yamuna Nagar (Haryana)



